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(Regulation l2 of the Insolvencv and Bankruptcy Board of India (Liquiclation process) Regulations,20l6)

FOR THE ATTENTION OF THE STAKEHOLDERS OF INCOM WIRES AND C]ABLES LIMI-|EI)

Notice is hereby given that the National Company Law Tribunal, Principal Bench, New Delhi has ordered
tlte cotnmencement of liquidation of the INCOM WIRES AND CABLES LIMITED on clared
19 0l 2021(Order uploaded at NCLT website on 21 .0 I .Z}Zt).

l'he stakeholders of INCOM WIRES AND CABLES LIMITED are hereby called upon to submit their
claims with proof on or befbre20-02-2021.to the liquidator at the address mentionecl against itern No.l0.

The flnancial creditors shall subrnit their clairns with proof by electronic means only. All other creditors
may submit the clairns with the proof in person, by post or by electronic means.

Submission of talse or misleading proof oflclaims shall attract pe,

Name and signature of liquidator

Date 25-01-2021

Place: New Delhi

RAKESH KUM}SN]ATN

Regn No: IBBI/ IPA-001/lP-

No.SI PARTICULARS DETAILS
I Name of corporate debtor INCOM WIRES AND CABLES LIMITED
2 Date of incorporation of corporate debtor 3tr'Novemb er,1992
-). Authority under which corporate debtor is incorporated

/ registered
ROC-Delhi

4. Corporate Identity No. / Limited Liabiiity
Identification No. of corporate debtor

u7 489eDL te92PLC,0 s0243

5 Address of the registered of}.ice and principal office (if
any) of' corporate debtor

C.-46, Mayapuri Industrial Area, Phase-ll New
Delhi- I 10064

6 Date of closure of lnsolvency Resolution process t9-01-2021
7 Liquidation comrnencement date of corporate debtor l9-01-2021 (Order uploaded at NCLT website

rn 2l-01-2021)
8 Name and registration number of the insolvency

profbssional acting as liquridator
Rakesh Kumar Jain

Reg No. IBBI/ IPA-001/lP-PO 1297 120tB-
t91t2068

o Address and e-mail of the liquidator, as registered with
the Board

1203181, lsI Floor, Shanti Nagar, tn Naga.
Delhi-110035
'akeshj ai n ca@redi ffm ai I. corn

10. Address and e-mail to be used fbr correspondence witlr
the liquidator

16701120, Ground Floor, Shanti Nagar, Tri
Nagar, Delhi- I 100i5
rakeshj ai nca@redi f.flmai l. co m

lt Last date for submission of claims 20tr' Febura ry ,2021

l 8- I e/t 2068

-


